
NATIONAL COMPANY LAW TRIBUNAL 

NEW DELHI BENCH 

CP NO. 52 (ND)/2016 

CORAM: 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
28.09.2017 

NAME OF THE COMPANY: Mr. Pan kaj Arora & Ors. Vs. M/s International 
I nstiiue of Vivancc Markets Ltd. &, Ors. 

SECTION OF THE COMPANIES ACT: 397/398 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

Ior the Petit loner (s) 	 None 

Vor the Respondent (s) : 	Mr. Rishi Sood 
Mr. Jatin Sehgal 
Mr. Adhirath 

ORDER 

At. request adjournccl to 3.1 1.2017. 

s 
(S. K. Mohapatra) 

Member (T) 
(ma Maihotra) 

Member (J) 

(I.ekh Raj Singh 


